A TEM NO 10 COURT NO. 1 SECTION |V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

A1 in ClVIL APPEAL NO 2395 OF 2008

| MPROVEMENT TRUST, LUDHI ANA Appel I 'ant (s)
VERSUS

UJAGAR SI NGH & ORS. Respondent ( s)

(Wth appln(s) for early hearing and of fice report )

Date: 27/11/2009 This Appln. was called on for hearing today.

CORAM :

HON BLE THE CHI EF JUSTI CE
HON BLE DR JUSTI CE B. S. CHAUHAN
HON BLE MR, JUSTI CE K. S. RADHAKRI SHNAN

For Appellant(s) Ms. Ruby Singh Ahuja, Adv.

For Respondent (s) Ms. S. Janani, Adv. (NP)
M. Haris Beeran, Adv.
for M. Samr Ali Khan , Adv

UPON hearing counsel the Court made the follow ng
ORDER

Li st the appeal during sumer vacati on.

Application for early hearing is disposed of.

(G V. Ranana) (Usha Sharma)
Court Master Court Master



